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Ameninsent of Bonme Act o0 widen I
1. aapt

S35, PROF. MADHU DANDAVATE:
‘Wilj e Minpister of LABCUR AND RE-
HAPILITATION be pleasad to state:

(p) whether thero has been a persistent
dentand from the Ceatral Trade Union
Organisation for amendment of the Bonus
Act 0 ps to widen its scope; amd

@) i so, the reaction of Govermmeat
thereto?

THE DEPUTY MINISTER IN THE
MINESTRY OF LABOUR AND REHA-
BILITATION (SHRI G. VENKATSWA-
MY): (a) and (b). The Bonus Review
Cotnmittee is stized of the matter. Its
final report is awaited
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